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BEFORE THE HON’BLE NATIONAL GREEN
TRIBUNAL, PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 211 OF 2024

IN THE MATTER OF-

SANJAY AGARWAL ...APPLICANT
VERSUS

STATE OF UTTARAKHAND & ORS. ... RESPONDENTS

ADDITIONAL RESPONSE ON BEHALF OF THE
DISTRICT MAGISTRATE, TEHRI GARHWAL, IN
COMPLIANCE OF THE ORDER DATED 20.03.2026 OF
THIS HON’BLE TRIBUNAL

1. In compliance with the order dated 20.03.2026 passed in
the original application number 211/2024 filed in Hon'ble
National Green Tribunal, New Delhi, a letter was sent on
17.04.2025 to the Sub-District Magistrate, Narendra
Nagar, Superintending Engineer, Irrigation Division II,
Narendra Nagar, Executive Engineer, Jal Sansthan, Ganga
Unit, Rishikesh and Regional Officer, Uttarakhand
Pollution Control Board, Dehradun for taking necessary
action. The Letter No.-202/District Ganga Committee
(2025-26) dated 17.04.2026 is annexed herewith as
ANNEXURE-1.

2. Further for a joint on-site investigation in the matter in
question, a letter was sent by the Sub-District Magistrate,
Narendra Nagar on 22.04.2026 to the Superintending
Engineer, Irrigation Division I, Narendra Nagar, Regional

Officer, Uttarakhand Pollution Control Board, Dehradun,

.
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Executive Engineer, Jal Sansthan, Ganga Unit, Rishikesh,
Tehsildar, Narendra Nagar, Survey Naib Tehsildar,
Narendra Nagar and Executive Officer, Nagar Panchayat
Tapovan. In the said matter, on-site inspection of the
concerned place was done by the said officer and
nominated representatives on 02.05.2026. The Letter
bearing No.-1143/SPA/SDM/Narendra Nagar  dated-
22.04.2026 and are annexed herewith as ANNEXURE-2.

. That as per the para 10 of the order dated 20.03.2026 the

Hon’ble Tribunal passed the directions for requisite details

regarding following aspects —

(a)origin of the drain, its confluence and alsb its length
:uiti width

In compliance it is submitted that the origin,

confluence, and length and width of the drain, it is to
be noted that the origin of the drain in question is
within the reserved forest area at the intersection of the
boundary of Mauja Barkot. The confluence of the drain
1s the Ganga River. The drain is approximately 4 km
loﬁg Jand its width varies from place to place. The
average width of the drain is approximately 7 to 8
meters.The letter bearing No.- 1167/SPA/SDM/2026
dated 18.05.2026 is annexed herewith as
ANNEXURE-3.

(b) demarcation of flood plain zone as per River Ganga
(rejuvenation, Protection and Management)
Authorities Order, 2016 with 100 years flood
interval and 1 mtr contour with the flood plain zone

super imposed on the Revenue Map
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1t is submitted that the demarcation of flood zone
with 100 year flood interval and 1 meter contour as per
River Ganga (Rejuvenation, Rejuvenation,
Conservation and Management) Authority Order,
2016, and marking it on the revenue map, it is to
inform that, after on-site inspection of the said drain on
02.05.2026 by the officials of Irrigation Division 11
Narendra Nagar and Hydraulics Research Station
Bahadrabad, Haridwar, for the work related to Flood
Plain Zoning, the possible Starting Point Coordinate-
30°923.91"N 78°19'1.44"E and End Point coordinate-
30°7'48.36"N 78°19'46.09"E have been made available
on 15.05.2026 as per the revenue map and Google
Earth. A tender has been invited by Hydraulics
Rescarch Station, Bahadrabad Haridwar in anticipation
of allocation of funds for the work of Consultancy
work for Flood Plain Zoning of natural drain/stream in
Tapovan Decan Valley, Rishikesh (Tehri Garhwal), the
date of opening of which has been fixed as 04.06.2026.
Information/report regarding the part of the
construction work of the above buildings being within
the flood zone can be informed after the completion of
the work related to the Flood Plain Zone of the natural

drain.

whether any part of the constructions falls within
floodplain zone

In respect to the above aspect it is submitted that the
Tender has been invited by by Hydraulics Research

Station, Bahadrabad Haridwar in anticipation of

N
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allocation of funds for the work of Consultancy work
for Flood Plain Zoning of natural drain/stream in
Tapovan Decan Valley, Rishikesh (TehriGarhwal), the
date of opening of which has been fixed as 04.06.2026.
Information/report regarding the part of the
consiruction work of the above buildings being within
the flood zone can be informed after the completion of
the work related to the Flood Plain Zone of the natural
drain. The Leiter No.-870/CKN/Application No.-
211/2024  dated-16.05.2026/Letter No.-177& V
FP.Z/NGT-211/2024 dated-16.05.2026 are annexed
here with as ANNEXURE-4.

(d) encroachments if any and measures taken for
removal of the same |

Regarding the status of encroachment and the action

taken to remove the encroachment, it is informed that

at the place in question, encroachment has been carried

out by constructing multi-storeyed buildings on the left

side of the said drain by a total of 04 persons, against

whom challan report has been sent to the court of

prescribed authority Narendranagar under section 4 of

the U.B.G.V. Act 1972. Presently, eviction suit against

the said persons is pending in the court.

(¢) prevention of discharge of untreated
sewage/industrial effluents in the drain

Regarding the action taken to prevent the discharge

of untreated sewage/industrial waste into the drain in

question, it is to be informed that no industrial unit is

‘\
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established/operated in the catchment area of the drain
in question. Since a sewer line has already been
established in the said area, there is no need to
construct a separate STP for the establishments
established at the said place. The owners of the multi-
storey buildings established at the said place have got
themselves connected to the sewer line. The said sewer
line is connected to the 3.5 MLD STP Tapovan, and no
sewer has been found flowing into any drain/stream
flowing in the said area. The Letter No.-
UKPCB/ROD/NGT-107/2026-27/592-320 dated-
08.05.2026 and Letter No.- 216/NGT/2026-27 dated-
14.05.2026 are annexed herewith as ANNEXURE-S.

In light of the findings and observations from the inspection, this
report is submitted to comply with the directions of this Hon’ble

Tribunal. Necessary actions will be taken as per legal proh\iiens.

District- Magistrae———

Tehri Garhwal

FILED BY- K, P e‘a’utam\
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p}i&kg\élgmal Application No. gﬁgt‘l— dm-teh-ua < dm-teh—ua@nic.iM

R. No. .3.285... [Eax. p2m/f 06;)\@1)7

o 0.5 fere. oo
ATRS SIJHTT Judicial Section < judicial- ngt@gov in >

Tue, 07 Apr 2026 12:07:06 PM +0530

To '"chiefsecyuk"<chiefsecyuk@gmail.com=,"chief secretary"<cs-
uttaranchal@nic.in>,"MoEFCC Dehradun"<moef.ddn@gov.in>,"moef ddn" OT)—[ c:j—}
<moef.ddn@gmail.com>,"chief secretary"<cs-uttarakhand@nic.in>,"District
Garhwal"<dm-teh-ua@nic.in>,"cdotehri"<cdotehri@gmail.com>,"ddo-tehri"<ddo-
tehri@uk.gov.in>,"secy uk"<secy.pr.uk@gmail.com>,"Brijesh Tiwari"<cehod-
mirri@uk.gov.in>,"Staff MID"<staffo-mirri-uk@gov.in>,"msukpcb”
<msukpcb@yahoo.com>,"msukpcb"<msukpcb@gmail.com>,"mvermadv”
<mvermadv@gmail.com>

Cc "Adarsh Chamoli"<adarshchamoli93@gmail.com>,"officeofkaushalgautam”
<officeofkaushalgautam@gmail.com>,"vinaygarg62"<vinaygarg62@yahoo.co.in>

Respected Sir/Madam,

T am directed to forward a copy of the ORDER passed in Original
Application No. 211/2024 Sanjay Agarwal Applicant Versus State of Uttarakhand,
Secretary, Environment and Forest & Ors. Respondents Date of hearing:
20.03.2026. for your Kind perusal & necessary action.
Tt is also intimated have that, henceforth no pleadings/ report/ documents etc in pending
case will be accepted except through E-filing module of NGT.
Pleadings/ report/ documents, etc. filed through E-mail will not be taken on record, unless
otherwise directed.

YaEId / Regards §

WRTHRIGTT (?'-lealiF) / Consultant (Judicial) §
QT@“C[ gika 3i1fU®=uT / National Green Tribunal §
YYTH YRWS / Principal Bench §

7% fawh / New Delhi - 110001 &

1 Attachment(s)

Sanjay Agarwal.pdf
131.6 KB



